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F.IT. 2216(37).— FrslT TR A, THT AT Tz, 1956 (1956 w1 48) (& =0 o
THTA I<F ATSTAAT gl TAT §) T 1T 3F T ITLTT (1) F 7T AT AT T2 AT TLH & G2 Tagd
T TISTHIT HATAT AT SATEEAAT HEAT FLAT.757 (3) A 12 FLaT, 2026, STATIT o TSI, FATETI,
AT I, @vE 3, IUET (i) | THRTIAT 6T T2 ofF, GTISTL <9 T § T TSHE 70-1357 & FFHT0 0.00
T 10 15.00 % AT WS ATedTE (T 741 9% 9q Ud Tga9R digd) & o7, AL, Taee
S T=TA o 1w 39 ATIg=T ¥ IUTag AqgH! # [AAeE 0 7 ST FA 6 T ST i =TT 0t
ot

ST ITh ATEEAAT T HIL I ATAHIH a0l 1T 3F il ITLTT (3) F A+ faArw 19%asr, 2026
FIATST "I A SOSAT'IAT H THTIAT 36T 77 o7
STateh T TTTEFHTET T 7T 3T % qgd HIs AdT I 7al gs &l

T | ITTAFTET 7 3 SATATHIH T 97T 39 AT STLTT (1) F ATEL H, Feg 1T TLRE FT AqAT
fe s de;

3127 GI/2026 (1)
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AA: A, Fea T TLHTL, TeAH TTTAFRTE T ITHCTTESITT BT ST I 3T Ik ATertaae v ey 39

STLTT (1) BT Y& AREAT T TN Fd g0, T VT FIAT g T 36 gl | [AHEE G 1 garh
TSI 3 forT st f3aT ST =i

ST T, el TLHIY, I ATAAAH 0T 1T 3 AT STLTIT (2) AL H T AT FAT g FoF
TH SATIGAAT o TSI § TR T, I ATLAT | AT JH a9 Aee a1t & q6 grae arcdieds &9 9
Fea T TR § Afgd gr Srus |

AT
STL TR T | TP TR §0-135T = f7HT10 0.00 7 710 15.00 T ATeer fAsTe arsare

(T T 9T A UF TgAAR ") ® AT F frw st i St et qiw o gters fHa

ST FT AT I T et =1 am: fAFR

wAE | gagr | g Er || g || g e Raas et & e

¥eqr | g T || TR EENT SERT)

(BRI H)
1 2 3 4 5 6

AT T ATH: I

e T AT ARTIC

1 3 st || 0.0435|(fawerFHTE T THTAT, faetiaFAT 0=
TRATAT, ST T T

2 3111 "=t | 0.0119|[FRfraT T&T It faae FA, AT e 3% T
KEEEELES

3 5 st ([ 0.02||TaTTH = AR

4 60 EEl AT 0.105||sT e FHT T Tgvg THI o ATHATHTT T
THTRT HAATTAT Fd1 Tl FOOTRTeA HAAATH g
T TAOAEH BT STATHTI T THTHTT T[T g
AT Haes T g STHAT &1 Tl AR T91E 9
A+E T T ST FHTL T ATHT FHATT g T
AR STETE TIAHAT 6T Tl Tged T 3 Teva
T T T FHOALHTHTT To% FHIE IH T
TAOFALH T LATHHEL 3% IO T FE0TRTe
TR T THTH

UEEIG IR E

5 114 st ([ 0.0065||/E%s] T q=a%

6 115 s ([ 0.032|[Fa<T Z&T TalT F0TH=] ATed
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HILT T TSIA . AHTYTL

7 116/369 |[Astt

0.045

FAAT AT T T TF0AA] A2

8 164 EEL

E1E:

0.0015

el Tl THEATE, AT T 1 &, T e,
Tea Fohele T =, T e, e fhere O .
TH ST, FeaaH J1Ed 0 . O SEmEd

9 294 EEL

0.095

FIAT T T5aal T Fge gaat, Ham=s 0=
SeTerERY, T T fgadl O afyemee fFadt, anr
quor fZadt o Afyem= G, feame
STeTeiRT, AT fgaal T sge faaal, et
ey, gfrer o fgadt o afgar= B

10 316 EEil

0.1978

FEETH GATT T AATA, SHLI FF [T G,
FATATT AT T ST THIE, TET FHIT,
[REEIRERCINERCHE LILE-CR: S EC R CIRCE]
FHI G, THET THE T SeaATe, quare, Frgara
AT T TS TETE, qIF TEHE [ S A1,
Tt y4TE, e TR O g, S 3%
TTELATH T AT, FasaT aalt Teig J491s, T
T TSR TETE, F TG T St a2, g
TETE T SHAT TG, Feg1d g, AT U g
AT, TR AT, TSI Alehes AT 07 e
TETSE o, ATerd FHTL, SALH FHATL T Ta9 A,
STHT T TAT AT AT G, TATT FHTL, TSI

FHTE, T FHTT T FATET AT A, FIT AT Tl T
TarsTr 9ishe, eTfershelT Tt STHEAT, TR FAT, FFT
THE FAT A AT

11 346 IGEil

0.0204

THLTIATET TdT TTHSSITHIT

T T ATH: AT

12 14 IBEl

0.014

ST PHTL UTeT T SH AT, TTLATA hrg ATATA

T G, ATTATA [ &, AT A Fgral TF
U, AAAT <A1 Tl T9H, HST FHIE 9T {3

FHR [ THAATA, GAATA T &%

13 9 EEL

0.006

TETST Tt g, SATAATS T TS, AT
EACT T e, AT HEeT Herad Frg AT

AT T G, AAAT 9T Ted T €90 9=

T T ATH: GHRT
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14

413

EEil

/i
FT

0.0487

STHAT AT T 7eX, HIXT 34T T A, J917
FHT AT FHTL AT THTE 9T T 7,
ﬁ’de(flcllc'l qT?ﬁ'(I§Q'1 ERGEINE (I‘évl EEGEILF! Eﬂ'

FOURITITS SEAAT, oI T faeasadt a7,
TSI FEEAAT ST TR T FEATT /AT, IUTET T T
RERIEIE]

AT T ATH:

15

279

0.2223

AL ATH TelT ST T, STTEF @ T A @,
SETE G T S G, [ATH HETHT T U @,
TS A TETE, AE S g T H =,
SRR @ [ S @, Fawe o T AT,
7T S AT O AIEqRT, BRI A T S @

16

372

0.025

THIE @7 28 @1 T qIgd @f Agqs @i 1 /1
TF Gl AEEAA T 6l gF @T S RTATS =@ O
HIEFHE T ET LT 241 T 1 TS AT
FEHTAT Tl S G SER G T G G
ATed Fg (Qar@a? T 31F @1 ®iad T Jdid
HEET Tdlt 7 RATst @ g4+ @
TEH G TTRAT aTH Tl T Tl S d @
AN G T ATaAAT TATHT DT HLETH TTAAT
RISt @19 H3eTF el g8 S aTe ard I
S

e T ATH: SIS

A~}

17

58

0.051

T agTee e 1= g g, 9 wahrer f¥ig, 9
TeRTeT g T ¥ S wahTer g, |/ g
w0 ST eRTer o, famg w e O [ereres Wt

18

60

0.0669

TTHLATH T HaATATd, AT Gt <A1 TA T Ao
EEIES

T FT ATH: HIAAT

19

1127

0.008

g TH1E T AT

20

1129

E1E:

0.1035

HATATA ?\VM"IM, (IH\TI“I *II“IIC'I\YIhI NEAA
AT, FTST FIHAT FHATAFT, THAFT

ATTALHTE AT TTHATT FAamy, A= T T
HEERIES
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21

1130

0.3299

TTATATT T STAATS, TOHSI TATAS T L0
ST, TRIST AT FHATHHRT, THAFT
FATTAFHTT [T AT famr

22

1133

0.0116

THBET T ATASIT

23

1134

0.1493

THBET T ATASIT

24

1135

ETETE:

0.3006

TTATATS T STAATH, TOHSI ITMATASTT L7
AT, ST ATHAT FHATARL, THHHT
ATATLHTE TATOT TrHAT ATy, AT =vx [rer
=eg T AL, FTATAAT T T E90

THALAT, LAFHATE THFE ST FHTT T
TR, STeRTST STSRTST TANT07 lgTH

25

1137

0.3341

TTIATH AT FTRT T e, feraarr 7

AT T AT AATSIA, CATHHALE T S|,
TTHAAT ATATIHTE & THTE TR0 STETHTE S

ENES

26

1153

0.0699

SO0 TTHTT

27

1157

0.0717

090 HLHTT

28

959

0.0004

aAer THTL, THA, AFLfagil a Frattagit T
FferT®, AT g9 [darT 9 TS J691E
IRELLSI

29

961

0.0056

LT FHT T TATFT, TaAer THIE, THALT,
FAGTEERT F Trottag il T afeaH

30

964

0.0006

9T FHATL TA SFTHT, ATIHE FTATTHTR

B T THST, TS FHIE T I,
FOLHTL T SATEAT, FI-ALTHT T ATATHETH

31

965

0.0024

STIRET Tolt ag THg, Tt adl Tdlt AT qiH,
AT TATET TAT TEq LT, TSI ST T
TTHSIT, GHT AT&d T [raeaTHt SIFAT TATT

T ST, SUTGAT TAT IS, TTHS AT T
ghAT, forEstt o feaw yome, sfives, wret
TETE, P T TSR, 7S T T g0,
FOTFATE A ST
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32

966

EEil

£

0.0041

AHTIHTE T THSE, AN g THaa g
wor &g 7 5T g T Foaw g, forastt
STl St = Fae e, St ue a9 e,
oTTeeiT 2T Tt = g, St et ot
SUTIAT TalT TR, AR e AGH T ol
AT HEH=A

33

967

0.0062

I SAFRTd ALHIRTT go T T0 TLHaEA
T, e ST o ey, e @,
A [Hg "oy g 94T g TR #=90 Fedd
e, rarersft = forera T e eee,
ST Tt T g, ot & uet FATE,
AT TATET TAT FEITH, TS SASTT TR0
TSI, v ATRvad (QarearH it AT T

TSI IUT FAT Tl qToTd, T T freza

34

968

0.0092

famrer AT, THALY, Safagr 7 Fesrfagiy T
T, AT T8 faart T Teleg T{ 1

AT, STae T SIS(A, SR ST T THAT,
AT FHIT AT AL, AT, ST FATY,

AT FHT, SATYLATT T TR

35

975

0.0023

TSI & faeTE SIFAT TERTOT IO, TIIHHTT

T FISTFATT T ALSIEHTE R0 TS, HTA
AT Tt F0 TSR

36

976

0.0004

TSt 9 faTE T T TR, SOTHT

T FITSTFATT T ALSLHTE TRI0T TS, HTA
AT Tt F0 TSATAE

37

977

0.0002

ors] SETE T FATAT, TATASH 9 [aA1g AT

ERTIT TEHTTH, O TATHT Tt AL, Eawdl T
TTASTT, THATT T qartaa, Rsee 7=

THTSIATE, ATIFAT T fSTEHT T A STEHTT

TEATOT SR, HTAAT 3T Telt #0 T

38

978

0.0047

HO TXATIT T T 93, [ TE1E T AT,
TTHATT [ HaTHE, FEavdl Td 1 THSRT, A
T 3o, e o TS, e FEw
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e FHIL ASq FH AEgae oo g
TERTT TR, STt JEt 3@t ot F=90 TS

39 988 st [Ffr

0.0846

T g T gfemE, THmETer T AT,
AT HTATIHTE A AT 707 ST TS

IF AT, TTHATT T TEIA, F@AIT TAT TTHSRT

T T AT g8

40 476 st || F 0.2122|[FRTeT I 3
UEEIEIE A CIE AR
41 17 st [ 0.005|[HaT = FAT T Fo THEATI, Foed T F0

e, RSt O =0 qame, €T FAT T T
o EME , HAIT FHIL ITA [ FFo0 HIME, AFHT
I T T T, TATAA 2t Tl TTHEATA,

AT IT Hgad I T HIT& ST a4T Idt 7%

42 248 | |Ff

0.0033

A gcFed T T o THEATA, Fedd I 9o
Tare, RS 0 S0 dame, dist FTH 91
T HETHE , HATT FHTL qT T T o FLHE,
TEad IT Hglad ITe T HITe, #1E I 900 ¥
TR, STRT 29t Tt JE

43 267 |fsf |Ff

0.0066

A gcFed T T o THEATA, Fedd I 9o
TaTE, R 0 S0 damg, dis FH 91
o M , GATT FTHL 9T [ T o HIMT,
AETEd I T HI, HME I 90T T I, ST
AT TRl T, THHAT ST 9T TSTHST
e M T [EhILT, Fae] AATS T TTHHAS,
EEEERIERE LR S

44 56 st ||

0.099

T TcFed T T o THEATA, Fedd T £ 0
TeTe, St O =0 e, €T FAT I T
o M , GATT FTHL 9T [ T o HIMT,

AETEd T T |, T(E I 90T T 9, ST

UEEIKIL AL KSR RIRL

45 190 EEil F

0.2299

AT A9l T 990, T TS [ AAS, Foe] T
TTHEA, QTSI (o1 O a9, avay 6 O

e fHig qivs g 1w foig, gorme
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T, AT STHT T AL T, At adt
T HRTAT, TSt HIAT T &1 T691E qI1, i
GRIREK:CIETR ]

T T AT fER 3% AR
46 233 s ([ 0.0049|[FwurT Brardt g= femrarafa Bt , #aee 0=

EAATA, ATF T TEATH, THATA [T FAATH,
T T T, THIE T gEer, ey g
oo oftaa &g

T T AT SRR
47 951 st ([ 0.286||37eTTe FHTT T LTI, T THTE T 1T TEHTE
T AL, BIEATIEE [ FgH&, I
TETATA haTATT [ g1, foae fig 7= w90
TR, SegadT T #90 T, TATId Tolt
e, TREETe T T ATASi, ST
TETE T ST AT, q99TH T g, Torer g,
e =g g T foraa g, sfeadi /g

Totalf| 3.3587

[FT. &. CE-RO/LKO/NH(O)/LA/NH-135A(BYPASS)/2022-23/3D |
g AHHET, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the Sth May, 2026

S.0. 2216(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 757(E) dated 12 February, 2026, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction (Widening/4-Lane etc.) maintenance, management and operation
for Construction of 4 Lane Mirzapur Bypass (including Major Bridge over Ganga River with its approaches) from km
0.00 to km 15.00 on NH-135A in the State of Uttar Pradesh;

And whereas the substance of the said notification has been published in "Aaj" and “Times of India” both
dated 19 February, 2026; under sub-section (3) of section 3A of the said Act;

And whereas no objection has been received by the Competent Authority.

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired for Construction of 4 Lane Mirzapur Bypass (including Major Bridge
over Ganga River with its approaches) from km 0.00 to km 15.00 on NH-135A in the State of Uttar Pradesh.

State: UTTAR PRADESH || District: MIRZAPUR

SI. (|Survey/Plot|| Type of Nature of Land Area Name of Land Owner/Interested Person
No. Number Land (in
Hectares)
Le gl 2 [ 3 | 4 L s | 6 |

|Taluk: Sadar |
|Village: Arjunpur |

1 3 Private Agriculture 0.0435||Dinesh Kumar son of Pannalal Dilip Kumar son
of Pannalal, Jokhuram Son of Buddhu

2 3/111 Private Agriculture 0.0119|[Sangeeta Devi wife of Vimal Kumar Santosh
Kumar alias Chunnu son of Narvadeshwar

|3 ||5 ”Private ”Agriculture || 0.02||Tularam Son of Ramnihor

4 60 Private Non Agriculture 0.105[]Anil Kumar son of Mahendra Kumar Dubey

Omprakash son of Ramakant Kevalpatti Devi
wife of Krishna Kant Ghanshyam Dubey son of
Late Laxmikant Jaiprakash son of Ramakant
Jagruti Dubey daughter of Mahendra Kumar
Dubey Urmila Devi wife of Nagendra Prasad and
Anand Kumar and Ajit Kumar and Amit Kumar
Dubey sons of Nagendra Prasad Pratima Devi
wife of Mahendra Kumar Dubey Mahendra
Kumar Dubey son of Late Laxmikant Rajendra
Kumar Dubey son of Late Laxmikant
Shyamsundar alias Pappu son of Krishna Kant
Swayprakash son of Ramakant

|Village: Shree Patti

|
|5 ||1 14 ||Private ||Agriculture || 0.0065||Birju son of Bhuidhar |
|6 ||1 15 ||Private ”Agriculture || 0.032||Kevala Devi wife of Late Ananta Yadav |
|7 ||1 16/369 ”Private ”Agriculture || 0.045||Kevala Devi wife of Late Ananta Yadav |
8 164 Private Agriculture 0.0015||Chantki wife of Ramkhelavan Jamuni wife of

late Ram Jiavan Nanda Kishore son of late Ram
Jiavan Shyam Kishore son of late Ram Jiavan
Santaram Yadav son of late Ram Jiavan

9 294 Private Agriculture 0.095(|Kaushal Kumar Dwivedi son of Brahmanand
Dwivedi Nityanand son of Jatashankar Ravi
Kumar Dwivedi son of Sachchidanand Dwivedi
Vag Bhushan Dwivedi son of Sachchidanand
Dwivedi Vijayanand son of Jatashankar
Venkateshwar Dwivedi son of Brahmanand
Dwivedi Shanti Devi wife of Sachchidanand
Dwivedi Suman Dwivedi wife of Brahmanand
Dwivedi Sushil Kumar Dwivedi son of
Sachchidanand Dwivedi

10 316 Private Agriculture 0.1978||Budhiram Suwash, son of Hublal; Amresh
Chandra, son of Chhotelal; Kripanath Dinanath,
son of Suraj Prasad; Pradeep Kumar;
Vivekananda Dubey, son of Pravesh Kumar
Dubey; Manju Dubey, wife of Pravesh Kumar
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Dubey; Ramesh Kumar, son of Chhotelal;
Sheshnath; Siddhanath Shrinath, son of Suraj
Prasad; Surendra Prasad, son of Jeet Narayan;
Kali Prasad; Shiv Prasad, son of Horilal; Guddu
alias Radheshyam, son of Horilal; Vijaya, wife of
Rajendra Prasad; Gaurav, son of Rajendra
Prasad; Surendra Prasad, son of Jeet Narayan;
Diwakar Prasad, son of Hausila Prasad;
Chandranath Dubey; Dinanath, Bhupendra Nath,
Yogendra Nath, Rajnath, and Lokendra Nath—
sons of Diwakar Prasad Dubey, Lalit Kumar,
Ashok Kumar son of Madan Mohan; Prema Devi
wife of Kailash Nath Dubey; Manish Kumar,
Rajneesh Kumar, Shiv Kumar sons of Kailash
Nath Dubey; Hira Devi wife of Vijay Shankar;
Shashikala wife of Amarnath; Mrigendra Kumar,
Ankur, Nripendra Kumar sons of Amarnath.

11

346

| |Private

||Agriculture

0.0204||Isravatidevi Wife of Ramujagir

|Village: Amrawati

12

14

Private

Agriculture

0.014

Ajay Kumar Pal son of Basantlal Gorelal
Kanhaiyalal sons of Pancham Babulal son of
Dhanai Lalu Mahesh Mahender sons of Pancham
Matni Devi wife of Pancham Sanjay Kumar Pal
Vijay Kumar sons of Basantlal Hublal son of
Dhanai

13

Private

Agriculture

0.006

Mabharaji wife of Hublal Shyamalal son of Rajai
Babulal and Hublal sons of Dhanai Lalu Mahesh
Mahender Kanhaiyalal and Gorelal sons of
Pancham and Matani Devi wife of the late
Pancham

Village: Samogra

14

413

Private

Agriculture/ Non
Agriculture

0.0487

Jamuna; Bhola, son of Matar; Mira Devi,
daughter of Mohan; Sanjay Kumar, Sunil Kumar,
Anil Kumar, and Ashish, sons of Mohan; Rita
Barnwal, wife of Rahul Barnwal; Rahul Barnwal,
son of Krishnagopal Barnwal; Rajan, son of
Bindeshwari Nath; Prajapati Saraswati Devi,
wife of Dudhnath Maurya; Usha Devi, wife of
Ramgopal.

Village: Chintamanpur

15

279

Private

Agriculture

0.2223

Anwari Begum wife of Jainul Khan Asfaq Khan
son of Jainul Khan Ashraf Khan son of Jainul
Khan Ghulam Mustafa son of Ainul Khan Parvez
son of Shahzad Arif alias Dunna son of
Moinuddin Sharfuddin Khan son of Jainul Khan
Sadruddin son of Moinuddin Hanif alias Munna
son of Moinuddin Hasnain Khan son of Jainul
Khan

16

372

Private

Agriculture

0.025

Nafis Khan son of Rais Khan, Sohrab Khan son
of Mahsud Khan, Mo. Haq Khan, Badruddin son
of Mo. Haq Khan, Imtiaz Khan son of
Mohammad Haq Khan, Mangri Devi wife of
Rajaram Yadav, Rukhsana wife of Ayub Khan,
Ansar Khan son of Ayub Khan, Saheb Farhan
Dilawar son of Ayub Khan, Farhan son of Matin,
Mehrunnisa wife of Matin, Riyaz Khan, Hasnain
Khan son of Naseem Khan, Raqiya Begum wife
of Qutubuddin, Aurangzeb Khan, Parvez Khan
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son of Yad Ali, Salima Khatoon guardian: Yad
Ali, Firoz Khan guardian: Abdul Hasan, Ilyas
Khan son of Abdul Hasan.

Village: Tand

17 58 Private Agriculture 0.051(|Vijay Bahadur Singh son of Hira Singh Gyan
Prakash Singh Satyaprakash Singh and Saroj
Singh sons of the late Jai Prakash Singh and
Bindu Maurya son of Gulabchand Maurya

18 60 Private Agriculture 0.0669||[Radheshyam son of Mewalal Mrs Munni Devi
wife of Lallan Prasad

|Village: Mawaiya |
|19 ||1 127 ”Private ”Agriculture || 0.008||Surendra Prasad Son of Dayashankar |
20 1129 Private Agriculture 0.1035||Bholanath son of Jaynath Ramji and Gopalji sons
of Harinath Sangatha Someshwar Kamlashankar

Premshankar and Lalitkumar sons of Ramnath
Tiwari Manish Kumar son of Radheshyam

21 1130 Private Agriculture 0.3299|[Bholanath son of Jaynath Ramji and Gopalji sons
of Harinath Sangatha Someshwar Kamlashankar
Premshankar and Lalitkumar sons of Ramnath

Tiwari
|22 ||1 133 ”Private ”Agriculture || 0.01 16||Ramchabile Son of Lalji |
|23 ||1 134 ”Private ”Agriculture || 0. 1493||Ramchabile Son of Lalji |
24 1135 Private Agriculture 0.3006||Bholanath son of Jaynath Ramji and Gopalji sons

of Harinath Sangatha Someshwar Kamlashankar
Premshankar and Lalitkumar sons of Ramnath
Tiwari Subhash Chandra and Girish Chandra
sons of Ramachhaiwar Amravati wife of the late
Ramachhaiwar Sureshkumar Rameshchandra and
Dineshkumar sons of Siyaram Omprakash and
Jayprakash sons of Buddhiram

25 1137 Private Agriculture 0.3341||[Dhanshyam Kailash Dwarika sons of Jiteshwar
Vishwanath and Ranganath Dubey sons of
Sabhajit Shyam Murari son of Dinanath
Ramnarayan Mataprasad Devi Prasad sons of
Thakur Prasad alias Jhulru

|26 ||1 153 ”Common ”Agriculture/Banjar || 0.0699||Government of Uttar Pradesh
27 1157 Common ||Agriculture/River / 0.0717||Government of Uttar Pradesh
Banjar
28 959 Private Agriculture 0.0004||Dinesh Kumar Ramnaresh Awadhbihari and

Kunjbihari sons of Baliram Mateshwar Prasad
Tiwari son of Rajendra Prasad Tiwari

29 961 Private Agriculture 0.0056|[{Ashok Kumar son of Dayashankar Dinesh
Kumar Ramnaresh Avadhbihari and Kunjbihari
sons of Baliram

30 964 Private Agriculture 0.0006|{Ashok Kumar son of Dayashankar Shriprasad
Kaliprasad and Tripurari sons of Ramjag Manoj
Kumar son of Hiralal Krishnakumar son of
Ayodhya and Kantisharma son of Bhagwandas

31 965 Private Agriculture 0.0024|(Jaidevi wife of Baboon Singh Shanti Devi wife
of Vyas Muni Smt Gulabi wife of Kutnuram
Gangejaya Agnejay sons of Ramji Hemant
Maruti Nandan Shivaswamy Shukla sons of
Tarangejai Ushadevi wife of Tarangejay Ramji
Gopal son of Harinath Shivji son of Girvar
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Prasad Sriprasad Kali Prasad Krishna Kumar son
of Ayodhya

32

966

Private

Agriculture

0.0041

Shriprasad son of Ramjag Ramsagar Singh
Ramsamujh Singh Sanjay Singh and Sandeep
Singh sons of Kallan Singh Shivji and Keshavji
sons of Girwar Prasad Jayadevi wife of Baboon
Singh Shanti Devi wife of Vyas Muni Smt
Gulabi wife of Kutnuram Gangejay and Agnejay
sons of Ramji Hemant Marutinandan and
Shivswami Shukla sons of Tarange Jay Ushadevi
wife of Tarange Jay Suryakant Devkant and
Lakshmikant Dubey sons of Madhusudan

33

967

Private

Agriculture

0.0062

Suryakant Devkant and Lakshmikant Dubey sons
of the late Madhusudan Dubey Keshav Ji son of
Girivar Prasad Ramsagar Singh Ramsamujh
Singh Sanjay Singh and Sandeep Singh sons of
the late Kallan Singh Gopalji and Vinod Shukla
sons of Parsuram Jayadevi wife of Babun Singh
Shanti Devi wife of Vyasmuni Smt Gulabi wife
of Phutnuram Gangejay and Agnejay sons of
Ramji Hemant Marutinandan and Shivaswami
Shukla sons of Tarangjay Usha Devi wife of
Tarangjay and Ghanshyam son of Shivamurat

34

968

Private

Agriculture

0.0092

Dinesh Kumar Ramnaresh Avadhbihari and
Kunjbihari sons of Baliram Mateshwar Prasad
Tiwari son of Rajendra Prasad Tiwari Jokhan son
of Arjun Jagmal and Abhimanyu sons of
Prabhunath Satish Kumar Anil Kumar Manish
Jagdish Kumar Ashish Kumar and Ashutosh sons
of Baggad

35

975

Private

Agriculture

0.0023

Gopalji and Vinod Shukla sons of Parasuram
Anoop Kumar and Dhiraj Kumar and Neeraj
Kumar sons of Gajanand Malti Devi wife of late
Gajanand

36

976

Private

Agriculture

0.0004

Gopalji and Vinod Shukla sons of Parasuram
Anoop Kumar and Dhiraj Kumar and Neeraj
Kumar sons of Gajanand Malti Devi wife of late
Gajanand

37

977

Private

Agriculture

0.0002

Vishnu Prasad son of Jhunnalal Gopalji and
Vinod Shukla sons of Parasuram Mu Partapi wife
of Bhairo Sukhvanti wife of Ramjag Ramnath
son of Sadasiv Girjashankar son of Ramjiavan
Anupkumar and Dhirajkumar and Neerajkumar
sons of Gajanand Malti Devi wife of Late
Gajanand

38

978

Private

Agriculture

0.0047

Smt Partapi wife of Bhairo Vishnu Prasad son of
Jhunnalal Ramnath son of Sadasiv Sukhwanti
wife of Ramjag Jorvan son of Arjun
Girijashankar son of Ramjiavan Ashok Kumar
Santosh Kumar Ajit Kumar Vinod Kumar and
Vipin Bihari sons of Ramjit Smt Sakhi Devi wife
of the late Ramji

39

988

Private

Agriculture

0.0846

Suryamani Singh son of Haridas Ramchabile son
of Lalji Ramnarayan Mata Prasad Devi Prasad
sons of Thakur Prasad alias Jhulru Ramnath son
of Sadashiv Sukhvanti wife of Ramjag

|Village: Harrai

40

ll476

| |Private

||Agriculture

0.2122|[Hiralal son of Agnu |
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|Village: Bhawanipur Chanbe

41

17

Private

Agriculture

0.005

Sadanand Satyadev son of the late Ramkhelawan
Kallan son of the late Sadanand Girja son of the
late Sadanand Dheeraj Kumar Pal son of the late
Sadanand and Santosh Kumar Pal son of the late
Sadanand, Shankar alias Sengeru, son of Parsu;
Prabhavati Devi, wife of Ramkhelawan;
Mahadev Pal and Sahdev Pal, sons of Mangru;
and Jira Devi, wife of Mangru.

42

248

Private

Agriculture

0.0033

Sadanand Satyadev son of the late Ramkhelawan
Kallan son of the late Sadanand Girja son of the
late Sadanand Dheeraj Kumar Pal son of the late
Sadanand Santosh Kumar Pal son of the late
Sadanand, Sahdev Pal, Mahadev Pal son of
Mangru Sengeru alias Shankar son of Parsu and
Jira Devi wife of Mangru

43

267

Private

Agriculture

0.0066

Sadanand Satyadev son of the late Ramkhelawan
Kallan son of the late Sadanand Girja son of the
late Sadanand Dheeraj Kumar Pal son of the late
Sadanand Santosh Kumar Pal son of the late
Sadanand Mahadev Pal son of Mangru Sengeru
alias Shankar son of Parsu Jira Devi wife of
Mangru Rammilan RamJeet Pal Rajbhajan
Mahender and Govardhan sons of Tikori, Bablu
Manoj, son of Rambhajan; Sahadev Pal, son of
Mangru.

44

56

Private

Agriculture

0.099

Sadanand Satyadev son of the late Ramkhelawan
Kallan son of the late Sadanand Girja son of the
late Sadanand Dheeraj Kumar Pal son of the late
Sadanand Santosh Kumar Pal son of the late
Sadanand Mahadev Pal son of Mangru and
Sengeru alias Shankar son of Parsu, Jira Devi,
wife of Mangru; Sahadev, son of Mangru.

Village: Vindhyach

al urf Sarifpur

45

190

Private

Agriculture

0.2299

Sarvada Narmada son of Bhagedu Rajesh Raju
son of Lalai Kallu son of Ramcharan Shobhita
Mishra wife of Badri Mishra Santosh Singh son
of Harishankar Singh Surendra Singh son of
Pramod Singh Brijmohan son of Siyaram
Manisha Sharma son of Ramnaresh Sharma
Durgavati Devi wife of Mahavir, Dheeraj Soni,
son of Devi Prasad Soni; Bhupati Mishra, son of
Sudhakar Mishra.

Village: Shivpur ur

f Rasulpur

46

233

Private

Agriculture

0.0049

Krishna Tripathi son of Dineshwarpati Tripathi
Mewalal son of Hublal Ashok son of Sukhlal
Premlal son of Hublal Vinod son of Sukhlal
Pramod son of Sukhlal Shivshankar Singh son of
Sheetla Singh

Village: Harsinghpur

47

951

Private

Agriculture

0.286

Ashok Kumar son of Devanarayan Ganesh
Prasad Santosh Prasad son of Avadhanrayan
Hausilaprasad son of Brahmdin Duniyaram
Bachalal Kedarnath son of Hiralal Vivek Singh
son of late Gangram Indumati wife of late
Gangram, Prabhavati wife of Mishrilal
Ramchhabile and Ramrasile sons of Lalji
Sankatha Prasad son of Hira Lal Ghanshyam
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Kumar Singh, Rajesh Singh, and Ramesh
Chandra Singh sons of Shivamurat Singh
Amitdeep Singh son of Dilip Kumar Singh and
Amita Singh daughter of Dilip Kumar Singh

Total||  3.3587| |
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